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LOK SABHA

Monday, July 25, 1977/Sravana 3,
1899 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]

'ORAL ANSWERS TO QUESTIONS

SHRI MOHD SHAFI QURESHI: A
very bad precedent has been set up.
This is very bad. Will wyou please
permit me, Sir?

MR. SPEAKER: No, please. After
Question Hour, Shri Ishwar Chou-
dhary,
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SHRI V. ARUNACHALAM: I would
like to know from the hon. Minister
whether this Government will intro-
duce the regional languages of the
respective States as the medium of
instruction in the Colleges and Uni-
versities which are under the control
of the Central Government.

DR. PRATAP CHANDRA CHUN-
DER: The Regional language has not
been defined in our Constitution.
There was a national policy on edu-
cation and in that national policy on
education which was adopted by this
House it was provided that regional
languages were already in wuse as
media of instruction at primary and
secondary stages. Urgent gteps should
now be taken to adopt them as media
of education at the University stage.
So the difficulty is that there ig no
clear cut definition of Regional langu-
age. In addition to that there are
also certain linguistic minority groups
in particular region. Their cases will
have to be considered. . So, it is very
difficult on my part to say when it
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will be possible to introduce Regional
languages in all the institutions cone
trolledq by the Central Government.
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SHRI HITENDRA DESAI: The re-
ply is vague. They say that they are
using one or more Regional languages
as a media of instruction for specific
courses. Which are the universities
which have switched over to the re-
gional language as a medium of ins-
truction in all courses?

DR, PRATAP CHANDRA CHUN-
DER: I gdid not get the full answer
for that because the University Grants
Commission collected the information.
The position prevailing on 1lst July,
1977 hag been stated by me. It is not
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possible for me to say whether they
are being used in all courses. There
are some science courses. English will
be taught in Englih medium,
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SHRI KRISHNA CHANDRA HAL-
DER: How many universities have in-
troduced regional languages as medium
of instruction in technica] education
and in medical colleges? Has (ov-
ernment any proposal to introduce
regional languages in technical and
medical education?

DR, PRATAp CHANDRA CHUN-
DER: From the list of universities I
have just now read out where instruc-
tion is given through English it will
be found that mostly they are techni-
cal universities or agricultural uni-
versities. Text books are being print-
ed for science subjects. Ag long as
they are not completed it will not be
possible to introduce regional language
in scientific institutions and institu-
tions which give instruction in techni-
cal matter:. The UGC prepared in
1970-71 a programme for providing for
support for writing quality text books
at university leve] in order to pro-
mote Indian authorship of quality
hooks. Upto April 1977 a total of 373
projects were approved. Of these
manuscripts are completed in 82 cases.
85 were withdrawn. The remaining
233 are in progress. So, attempts are
being made in this direction.
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Facilities for instruction in mother
tongue at the primary stage are to be
provided. The question is whether it
should be done at university level.
Instruction ig being given in mother
tongue in some of the places. As re-
gards minorities there. is a special
constitutional provision under Article
29 and 30. They get special protec-
tion. Linguistic minority gets protec-
tion under that provision,

SHRI VASANT SATHE: Wherever
efforts were taken to impart educa-
tion in all subjects in regional langu-
ages as was done in Maharashtra and
Madhya Pradesh it was found that the
students not only suffereq because th¢
interviews were in English in All
India Services but they were found
deficient because the medium of jns-
truction wag regional language. Have
you considered the factor of not ruin-
ing the lives of these students and
allowing interviews in regional langu-
ages for these students? What is
vour policy?

DR. PRATAP CHANDRA CHUN-
DER: This is an important question
and this aspect of the matter wag con-
sidered by the Kothari Commission in
1966. The Education Commission has
stated:

“‘So long as the prized post in the
administration goes to the students
who have a good command gver the
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English language, it will not be sur-
prising if a substantial portion of
students continue to prefer educa-
tion given through it.”

That was the finding of Kothari
Commission and, we find that this
matter relating to language for ser-
vices does not come within the com-
petence of my Ministry; it goes to the
Home Ministry.

SHRI VASANT SATHE: How are
you coordinating this because the stu-

dents are going to the Convent
schiools? What is your policy?

SHRI M, RAM GOPAL REDDY:
‘Mr. Speaker, Sir, if the suggestion of
Mr. Sathe is accepted that all-India
Services Examination will be held in
regional languages. then India will
only ‘be divided.

MR. SPEAKER; You will please ask
Yyour question,

SHRI M. RAM GOPAL REDDY: 1
am putting my question. Sir, I want
to know from the hon. Minister in
how many colleges and universities,
the medium of instruction is Hindi? I
alsp want to know from him whether
he is thinking of opening at least one
Hindi University jn each State and, jf
not university, at least one Hindi
College in each State?

DR. PRATAP CHANDRA CHUN-
DER: Sir, regarding this, there js a
three language formula which has
been recommended and, as I have
been repeating every time instruction
upto a certain stage is entirely the
State subject and we cannot impose
our decisions. This is the position.
But as I have explaineq earlier also,
the Central Government js tryinz 1o
encourage the study of Hindi and pro-
vide funds for developing Hindi, Also
the UG.C. is trying to have jnstruc-
‘tions through Hindi in different ins-
titutions. There is no proposal to
open any University on the line Shri
‘Reddy brs suggested.
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DR. PRATApP CHANDRA CHUN-
DER: This question does not arise
because this question does not concern
the University.
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DR. PRATAP CHANDRA CHUN-
DER: Urdu is being trught in many
universities and there are some special
Universities like the Aligarh Muslim
University, Jamig Milia Islamia, etc,,
where Urdu is being taught as one of
the major languages and is the
medium,
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SHRI K. LAKKAPPA: Mr. Speaker,
Sir, everybody is trying to beat about
the bush because this is a very impor-
tant question. A number of univer-
sities in Hindj States have not recog-
nised the Southern—regional—langu-
ages to be the medium of instructiocn
nor have they encouraged them in the

various universities here even as a
language,

You have allowed only one langu-
age in the Hindj speaking States. In
non-Hindi States, you are imposing,
three or four languages. Why is *here
such a diserimination? 1 want to
know whether the U.G.C. has issued
any instructions that the regional
languages of the Southern States
shoulq be compulsorily introduced in
the Northern Hindi Universities? I
want to know the reactions of the
Government in this regard. Other-
wise, there wil] be a strong reaction
if there is any imposition of Hindi on
the Southern States.

DR, PRATAP CHANDRA CHUN-
DER: The question is not clear.
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SHRI K. LAKKAPPA: Sir, I seek
your protection. He is not answering.
{Interruptions)

DR. PRAPAT CHANDRA CHUN-
DER: Sir, the question wag relating
to medi of instructions through re-
gional lhnguages. It has nothing 1o
do with non-regional language. (In-
terruptions).

SHRI K. LAKKAPPA: Sir, I seek
your protection. I seek the protec-
tion of the Chair. The government is
evading to answer my question. They
have no language policy. (Interrup-
tions).
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to (c)_.
A statement is laid on the Table ot
the House.

Statement

(a) 19 per cent of the total cropped
area in the State of Gujarat has been
provided with irrigation facilities as
compareq to the national gverage of
about 28 per cent.

(b) The State Government have
taken up a number of major, medium
and minor irrigation schemes and the
financial allocation for irrigation pro-
gramme is being raiseq from plan to
plan. Major rivers of the State except
the Narmada have been generally
harnessed and groundwater exploita-
tion is stepped up on a scientific basis.

(¢) The State Government have
assessed that in the ultimate stage
when all technically and economically
feasible schemeg (excluding Narmada)
are completed, the total irrigation
potential of 2.64 million hectares wili
be created. An additional potential
for about 0.12 million hectares would
also be available from the four new
projects of Gujarat in Narmada basin,
agreement in respect of which was
reached in March, 1975 in a meeting
between the four States with assis-
tance of the Government of India,
pending the Tribunal’s decision and
without prejudice to their claims be-
fore the Tribunal. Subject to gvail-
ability of funds these schemes (in-
cluding above 4 schemes of Narmada
basin but excluding other schemes of
this basin) will be completed by the
end of the Seventh Five Year Plan.





